www.taxguru.in

Serial Numbers for claiming exemption under Notn 032/2021 - Cus dated 31.05.2021 for the items
specified in Notification No 27/2021-Customs dated 20.04.2021

Annexure-A

Sr.No. | Chapter or heading | Description of goods
or sub-heading or
tariff item
Al 29 Remdesivir Active Pharmaceutical Ingredients.
Beta Cyclodextrin (SBEBCD) used in manufacture of Remdesivir, subject
A2 29 to the condition that the importer follows the procedure set out in the
Customs (Import of Goods at Concessional Rate of Duty) Rules, 2017.
A3 30 Injection Remdesivir.
Inflammatory Diagnostic (marker) Kits, namely- IL6, D-Dimer, CRP(C-
A4 3002, 3822 Reactive Protein), LDH (Lactate De-Hydrogenase), Ferritin, Pro
Calcitonin (PCT) and blood gas reagents.

Serial Numbers for claiming exemption under Notn 032/2021 - Cus dated 31.05.2021 for the items specified
in Notification No. 28/2021-Customs dated 24.04.2021

Sr.No. | Chapter or heading | Description of goods
or sub-heading or
tariff item
Bl 9019 20, 9804 Oxygen concentrator including flow meter, regulator, connectors and
tubings.
B2 2804 40 Medical Oxygen
B3 842139 Vacuum Pressure Swing Absorption (VPSA) and Pressure Swing
Absorption (PSA) oxygen plants, Cryogenic oxygen Air Separation Units
- (ASUs) producing liquid/ gaseous oxygen.
B4 7311 Oxygen canister.
BS 9018 Oxygen filling systems.
B6 7311 Oxygen storage tanks
B7 9018 Oxygen generator
B8 7311 1SO containers for Shipping Oxygen
B9 7311, 8418 or 8419 Cryogenic road transport tanks for Oxygen
B10 7311, 8418 or 8419 Oxygen cylinders including cryogenic cylinders and tanks
Bl11 Any Chapter Parts of goods at S.No.1 and 3 to 10 above, used in the manufacture of
equipment related to the production, transportation, distribution or storage
of Oxygen, subject to the condition that the importer follows the procedure
set out in the Customs (Import of Goods at Concessional Rate of Duty)
Rules, 2017.
BI12 9019 Any other device from  which  oxygen  can be
generated
BI3 9018 or 9019 Ventilators, including ventilator with compressors; all accessories and
tubings; humidifiers; viral filters (should be able to function as high flow
device and come with nasal canula).
B14 9018 High flow nasal canula device with all attachments; nasal canula for use
with the device.
B15 6506 99 00 Helmets for use with non-invasive ventilation.
B16 9019 Non-invasive ventilation oronasal masks for ICU ventilators.
B17 9019 Non-invasive ventilation nasal masks for ICU ventilators.
BI8 3002 COVID-19 vaccine.
B19 29 or 30 Amphotericin B.
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Directorate General of Systems and Data Nlanagement
CENTRAL BOARD OF INDIRECT TAXES acustoMs

e nt of India

Dept. of ﬁ-é-v;;\:e, Ministry of Finance, Governme

Advisory No: 14 /2021
Category: Customs
|ssued by: DGoS, ICES

Date: June 1%, 2021

Subject : Im lementation of Notification No. 32/2021 -Customs dated

31.05.2021 in System

Reference is invited to CBIC Notification No. 32/2021-Customs dated 31.05.2021 wherein
the Central Government has decided to exempt the goods of the description as specified in the
Notifications No. 27/2021-Customs dated 20.04.2021 and 28/2021-Customs dated 24.04.2021,
from the whole of integrated tax (i.e. |GST) leviable thereon under sub-section (7) of section 3 of
the Customs Tariff Act, read with section 5 of the Integrated Goods and Services Tax Act, 2017,
subject to the conditions specified in this Notification No. 32/2021.

25 Further reference is invited to the Adhoc Exemption Order No. 04/2021-Customs dated
03.05.2021 issued earlier for granting IGST exemption along with the Basic Customs Duty (BCD)
exemption, also for the CTHs items mentioned in the Customs Notification Nos 27/2021 and
28/2021 on fulfilling the conditions stipulated in the aforesaid Adhoc Order. Consequent t0 this
Adhoc Exemption Order, Notifications 27/2021-Customs dated 20.04.2021 and 28/2021-Customs
dated 24.04.2021 were made available in System to be claimed for IGST exemption as well.

3. As can be seen, Notification 32/2021-Customs dated 31.05.2021 has also been issued now
to exempt IGST on the same set of goods, but with different conditions. The said Notification No.
32/2021 has been updated in the System for the items corresponding to the Notifications No.
27/2021 and 28/2021 with the serial numbers mentioned in the Annexure A. Accordingly, if the
goods are being imported under the conditions mentioned in Notification 32/2021 dated
31.05.2021, then importer/custom broker can claim the exemption using the applicable serial
number as given in Annexure A. The procedure in System for availing the exemption as per Adhoc
exemption order 04/2021-Cus dated 03.05.2021 continues to remain the same as mentioned in
Para 2 above.

4, It is requested that suitable Public Notice/Trade Notice be issued so that the declarations
claiming IGST exemption under any of the above notifications are filed correctly.

Deputy Director, ICES

Leveraging Technology for Serving Taxpayers
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Sr No. Chapter or heading Description of goods
or sub-heading or
tariff item

Al 29 Remdesivir Active Pharmaceutical Ingredients.

A2 29 Beta Cyclodextrin (SBEBCD) used In manufacture of
Remdesivir, subject to the condition that the importer
follows the procedure set out in the Customs (Import
of Goods at Concessional Rate of Duty) Rules,
2017.

A3 30 Injection Remdesivir.

Ad 3002, 3822 Inflammatory Diagnostic (marker) kits, namely- IL6,
D-Dimer, CRP(C-Reactive Protein), LDH (Lactate
De-Hydrogenase), Ferritin, Pro Calcitonin (PCT) and
blood gas reagents.

Serial Numbers for claiming exemption under Notn 032/2021 - Cus dated 31.05.2021 for the
items specified in Notification No. 28/2021-Customs dated 24.04.2021
Sr. No. Chapter or heading Description of goods
or sub-heading or
tariff item

B1 9019 20, 9804 Oxygen concentrator including flow meter,
requlator, connectors and tubings.

B2 2804 40 Medical Oxygen

B3 842139 Vacuum Pressure Swing Absorption (VPSA) and
Pressure Swing Absorption (PSA) oxygen plants,
Cryogenic oxygen Air Separation Units (ASUs)
producing liquid/gaseous oxygen.

B4 7311 Oxygen canister.

B5 9018 Oxygen filling systems.

B6 7311 Oxygen storage tanks

B7 — 018 | Oxygen generalor

B8 7311 1SO containers for Shipping Oxym

B9 7311, 8418 or :::g g on::ﬂroad transport tanks for Oxygen

B10 7311, 8418 or xygen cylinders including ¢
i p g cryogenic cylinders

B11 Any Chapter Paris of goods at 8.No.1 and 3 to 10 above, used
in the manufacture of equipment related to the
production, transportation, distribution or storage
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